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Tra.nsfer of Provident Funds maintain-
ed by educational institutions to Cen-
tral Provident Fupd Commi:isioner 

1398. PROF. NARAIN CHAND PAR-
ASHAR: Wiil the Minister of LABOUR 
AND REHABILITATION oe pleased 
to ·state: 

(a) whether there is any i·roposal 
to transfer the Provident ¥unJs-main-
tained by the educational institutions 
to the Central Provident Fund ·commis-
sioner; 

(b) if so, whether Government are 
aware of the complications 1ikely to be 
faced· by the employees after retire-
ment or by their dependents after their 
deaths, due to this over tentralisatton; 
al'Ht-; 

(c) if so, whether Government would 
reconsider the ·p1:1oposal/d-ecisi0-ns and 
maintain the status quo, and stream-
line the existing procedures?. 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR AND REHA-
BILITATION (SHRlMATI' MOHSINA 
KIDWAI): (a) The Employees Provi-
dent Funds & Miscellaneous Provisions 
Act. 1952 has been extended to eduea-
tional scientific, research and tri:.ining 
instit~tions with effect from 61:h March 
1982. Th•! provident fund accounts in 
respect ·«1f the educationalr institutions 
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have. therefoTe, to be transferre(J to 
the respective Regional Provident F ·und 
Commissioner. 

·(b) Gove.rnment do not visualise anY 
complicalio'ns<"for employees after r~ 
tirement or their dependents after their 
deaths: as th'eAP.r.-a.cce-tfnts would be 
maintciine'd institution-Wise tmtl. 'settl~ 
by the respective Regionm ' :J.>rovtd•• 
Fund Commissioners. 
.. , _ . 
(c) Does not arise. 

New Telephone Compenent 1' ... oundries 
.. ~ -, ~ ...; J,-. 

1399. SHRIMATI JAYANTI P.AT-
NAIK : Will· the. ,Minister of <;!OM-
MUNICA'FIONS .be·pleased to state;. 

, ... 
(a) whether Government have a 

proposal to set -up some telephone 
component~ foundries in the country; . 
(o) if so, the number of such phone 

componeI1lt foundri~s .... proposetl: to be 
set up durJ.ng'"the Sixth. Plan; 

(c) their location; and 

(d) the progress made so far· in 
implemen;ting tl)e above proposal? 

THE MINISTER OF STATE IN 
TliE M1NrsT1iY OF COMMUNICA-
TIONS ~ (SH"RI YOGENDRA MAK-
WANA): (a,) Yes, Sir. ' 
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(b) One. 

(c) Kharagpur (West Bengal). 

(d) Land has been acquired. and 
Civil Woris have commenced. Sup-
plies of Plant and Machinery have 
also started. 

Orders on Foreign Firms for Telephone 
Exch~ges for MetroPolltan Cities 

1400. SHRIMATI JAYANTI PAT-
N AIK.: Will the Minister· of COM-
MtJNICA'fil.ONS be pleased t.o state: 

(a) whether Government has plac-
ted ordef.'si with some. foreign firms for 
telephone e:>rehanges for the metro-
_politan cities; 

(b) if so. the names of the foreign 
firms on which such orders have 
~en plac~d; 

(c) for how many telephone ex-
changes orders hav~ been placed; and 

-(d) rthe details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OE. COMMUNICA-
TIONS (SHRI YOGENDRA MA.K-
W ANA): (a) Yes, Sir. , 

(b) The order for supply of cross-
bar telephone exchanges SPC Local 
exchanges,. SPC Trunk Automatic 
exchanges and SPC Telex exchanges 
for the four metropolitan cities were 
placed on the following firms:-

(i) M/s. Nippon Electric Co. Ltd., 
Japan. 

(ii) Mis. CJTOH & Co. I.Jtd., Japan. 

(iii) Mis, Mitsubishi C,0rporatio~ 
Japan. 

(iv) Mjs. Nissho Iwai Corporation, 

Japan. 

(v) Mis, Siemens A.G., West Ger-
m.any. 

(c) During the last seven. years 
orders were placed for 62 exchanges. 

(d) The number of lines of ex-
change equipment ordered for differ-
-enrt, metropolitan ciities are shown 
hereunder: 

Name of Meiropoli tan City Cross-b.u SPC SPC local SPC TELEX 
exchange TAX exchange exchange 

'-i) Bombay 1 ,90,000 lines 81000 lines 6o,ooo lines 6,700 lines 
. , .... t' 

ii) ·Madras 10,000 Jines 4,000 lines 10,000 lines 3,700 line!\ 
I 

iii) Delhi 1, 10,000 Jines 8,000 ljnes 90,000 lines 3,964 lines 
. . :• 
iv) Calcutta 
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27,000 lines 4,000 lines 15,ooc Jines 3,000 lines 
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